)

service and presently working as O FELCE . ATTEMDENT. [ ARONFR).

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

miysell, my spouse and dependants*:

given

5r.

vaar,eia,g.é.r....z,ﬁ
tRAKUL. K UMH’QRO-fHﬂ‘:" sonfdaughter/wife of H.SHUT'GSHP/WW St

years, belonging to SIHAR LENFSLATIVE. ASsEmpme 3

{ﬁssuts in j'@bnh‘ t‘rame hndlcﬁ:t!ng the extent of joint ownership will also have to be

RuDRA

)

RACHANA

"‘“"ﬁﬂm‘pm“

Saif

i

Cash

_Som0/

Em&ﬁéyF Dapentiant1

_Name{s)

Name

Dopsadant-2

(i

Deposits In

Institutions And |
Mon=-Banking

Financial

Companies

(il

Bonds,
Debantures and
Shares in
companies

Banks, Financial A

-

(v}

Qther financlal
institutions,
NSS, Postal

| Savings, LIC
Policies, ekc

(v}

Motar Vehicles
| [dietails of
make, ete,)

(i)

Jewellery {glve
details of
weight and
value)

Iij

{vil)

Other assets,
such as yalues
of claims /

interests

|

fote: Value of Bonds / shares / Debentures as per the latest market value in’Stn‘cI:
Exchange in respect of listed compamies and as per books in the case of non listed
companies should ba glven, :

* Dependant here means a person substantially dependent on the income of the

emplioyes,

ﬂa}w'—f"“”"‘ Roshan



{‘E'dum, #mpettrezi i 1Dssnk uwner&lztp indicating the extert of jolnt ownership will
aiso have to be Indicated]

.

i)

&i.
B

Destription

Mame

: Agricultural Land
- Location{s)

- Extent {Total
| measurement)

- Survey number(s)

-Current market value |

&

Bependant-1 | Dependont-? | Dependant-3
i ke, Mama

{1y

| measurement)

Men-Agricultural Land
- Location(s)

- Survay number(z)

- Extent (Total

~Current market value

(iii}

“Buildings (Commercial .

and residentialy
Location(s)
= Bupvey fdocr

rndmber(s} 2

- Eutent {Total :
measurement) i

- Current market
value

(i)

! Houses | Apartments,
 eke,

|y miber(s) i
. = Extent [Totai i

- Location{s)
= Survey [door

measyrement)
- Clrrent smarket
yalue

(v)

| Others (such as %

interzst In proparty]

-—

RS !

{2

I give herein below the details of my Labitities / overdues to public financhal

Institutions and government dues:-
[flote ; Plaase glve separate details for each tem)

H.

Bessription

Hame & addross of Bank /
Financlal Instlitutions{s} /
DEpartment (&)

AamaUst cutstanding a5

O cosarmvirariissasim

{a}

{1} Loans from Banks

v .

15qm/

institutions

{if} Loans from financial

[

{iily Government Dues:
{a) dues to departments
dealing with governmant
| accommadiskion

(b dues to departments
| dealing with supply of
water

£} diies v departmen
dealing with supply of
electriciiy

RNL.,LHuva Roshas




(d) dues to departments et 1 s
deafing with telaphones i -
(=) dues to departments : : 1: :
dealing with government
 transport (including : A

{rcraft and helicopters)
{F) Other dues, IF any

— -

CTEREG Igmmﬁitaﬁ. including S o,
Surcharge [Alse indicate
| the assessment year upta F W6 PR 511K
wihhich Income Tax Return | ~
Mled. Give also Pormanent |
it Mumbar (PAMIT

LIy Wealth Tax [Alsa
Indicate the assessment
Yoar upto which Weaith | o
T reburn filed.]

(I} Sales Tax [Only in

case of prupriztary B
i - :
w E 'tvlm 5T e 7 = T 2 = - T
. Personal Detsl) ;

GPF/CPE/PRAN No. - f | 10153 {5 814 l

Gender :- E ’V\:I (M/F)

Date of Birth oitlole |1 Tala [s | wommmm

gl ] (AJB/C)
Cadre e L = 1

tFuil ﬂ#me &g, B.A-.S.-ﬂihar Administrative Service,

Class/Group

B8.5,5.- Blhar Secretariat Service oie. )

Home Districk s f Garﬂ'.?ﬂ ]
AN

I hereby declare that tha above details are frue to the best of my
knowlsdge and belief,

Signature W/(”M ‘V’R”tlﬂ'l _
- ';45;1?3 of Employes: RARY L.ixumunR Rosizu.

'ﬂlﬂﬁ&:.,pw TV A Designatian;, gL A (,L%Rffq 44 EA’ *?FCN‘

--------------------

pate:.. 82 /2. 4. Department: . CHRLE. TAKER SECTSyn

Rote: Please sign each page of the declaration. Asget decliratien form
‘must be in A4 size white paper with computer typéd (Singie side)

in prescribed format.

RWI_ Kurnan Roshan



